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No. 4/ w@mof0—15-03-09-2013-324(4) --In exercise of powers conferred by
provisio to Article 309 of the Constitution of India, the Governor of Bihar is Pleased to
make following Rules to amend the "Bihar Sanitary Inspector Cadre Rules, 2014":-
1. Shorttitle, extent and commencement.- (1) These Rules may be called the
"Bihar Sanitary Inspector Cadre (Amendment) Rules, 2020."
(2) [Itshall extend to the whole state of Bihar.
(3) Itshall come into force at once.
2. Substitution of rule-2 (iii) of the "Bihar Sanitary Inspector Cadre Rules,
2014.- Rule 2 (iii) of the said Rules shall be substituted by the following:-

"(iii) 'Commission' means the Bihar Technical Service Commission;"

3.  Substitution of rule-6 of the Bihar Sanitary Inspector Cadre Rules, 2014.-
Rule -6 of the said Rules shall be substituted by the following:-
"6 Qualification:- (1) For direct recruitment to the basic category posts, minimum
educational qualification shall be pass in Intermediate/+2(Physics, Chemistry, Biology
with English) pass. In addition to this, it shall be necessary to have passed Sanitary
Inspector Diploma Course/Bachelor in Sanitary Inspector from Union of India and
other States Government recognized Institution and it shall be necessary to have a
Certificate related thereto.
(2) For the direct recruitment in Sanitary Inspector Cadre, minimum age-limit shall be
18 years and maximum age limit shall be such as may be determined reservation
categorywise, from time to time, by the Government. 1st August of the concerned year
shall be deemed to be cut off date for determination of age."
4. Substitution of Rule-7 of the Bihar Sanitary Inspector Cadre Rule-2014. Rule-7
of the said Rules shall be substituted by the following:-
7 Procedure of recruitment.-(1) The appointing authority, after calculating vacancies
on the basis of position as on 1st April of the year and getting roster cleared, shall send
reservation categorywise requisition to the Department latest by 30t April and the
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consolidated requisition shall be sent to the Commission by the Department latest by
15th May.

(2) For the selection, full marks will be 100 (one hundred) as follows:-

(a) For the marks obtained in

Intermediate/+2 - 30 Marks
(b) For marks obtained in Diploma in Sanitary Inspector
Course examination - 25 Marks
(c) For higher degree in course of
Sanitary Inspector (B.Sc/M.Sc) - 20 Marks

(B.Sc.-10 marks
and M.Sc.- 10 marks)
(d) For Work experience in Government Hospitals-
(5 marks per year, Maximum 25 Marks) - 25 Marks

Note:The marks to be given to a candidate for marks obtained in Intermediate/+2 and

Diploma Course in Sanitary Inspector examinations shall be determined by

multiplying percentage of total marks obtained in the examinations of said

courses by a multiple of 0.3 or 0.25 respectively. For example, if a candidate has

obtained 50% marks, he will be given 50x0.3=150r 50x 0.25= 12.5 marks.
(3) The Commission shall send recommendation to the Department according to the
merit list prepared on the basis of sub-rule (2) as well as requisitioned vacancies. After
scrutiny of certificates of the recommended candidates the Department shall allot their
cadre. Thereafter, the Appointing Authority concerned shall make appointments after
causing medical check-up, verification of antecedents, etc by complying the guidelines
issued by the Government (General Administration Department), from time to time.
(4) After recommendation of the Commission, compliance of instructions issued by the
Government (Gneral Administration Department), from time to time, with respect to
procedure of appointment, shall be necessary."
5. Substitution of rule-13 of the Bihar Sanitary Inspector Cadre Rule 2014 .- Rule
13 of the said Rules shall be substituted by the following:-
"13. Chain of Promotion.-(1) Subject to availability of vacancies, confirmed Lab
Technicians may be considered for promotion, according to seniority-cum-merit, to the
higher posts mentioned in the Appendix-1.
(2) For consideration of promotion, compliance of instructions regarding KALAWADHI
issued by the General Administration Department, from time to time, shall be
necessary. Compliance of instructions issued by the General Administration
Department regarding Character Roll or PAR, maintenance of recommendation in the
sealed cover, etc in the context of promotion, shall be necessary at the time of
consideration of promotion."
6. Substitution of Appendix-1 of the Bihar Sanitary Inspector Cadre Rules, 2014.-
The Appendix-1 of the said Rules shall be substituted by the following:-

"APPENDIX-1
[See Rule 2 (vi), 4,13, 16, 17]

Chain of Posts of Bihar Sanitary Inspector Cadre

Sl. No. Category Name of Posts Remarks

1. Basic category | Sanitary Inspector

2. Firstladder Sanitary Supervisor
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Note-The sanctioned strength and pay-scale/pay level of all aforesaid grades will be
such as may be determined by the Government, from time to time."

"APPENDIX-2

SL.

No.

Category

Name of Posts

Duties & Responsibilities

1.

Basic
category

Sanitary
Inspector

1. The Sanitary Inspector shall inspect of
fooding material and aware the people
regarding its hygiene.

2. The Sanitary Inspector shall help to
purify water resources as purification of
well, cleaning nearby hand pipe.

3. The Sanitary Inspector shall monitor to
controlling programme of Diarrhea or
epidemic programme.

4. The Sanitary Inspector shall work for
cleaning public place.

5. To Inspect regularly to footpath
shops/Hotels/Saloons and maintain the
standard of food safety rules.

First
ladder

Sanitary
Supervisor

. In the absence of food Inspector he shall do
his duties and responsibilites.

. To prepare action plan at district level to
control epidemic send it has been
activated .

. He has to send all the reports colleted from

regional offices and to direct the Sanitary
Inspector in aspect of recieved direction.

. To evaluate and monitor of the works of

Sanitary Inspector.

the order of the Governor of Bihar,
Sd. Illigible,
Additional Secretary of Government.
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